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MOST URGENT
OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGL

WEST DISTRICT, TIS HAZARI COURTS, DELII %
27560296 ¢p JUN 2026
INO.

/Genl./Circulation/West/THC/2026 Dated, Delhi the

Sub.:-  Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letier No. 25881-25941/R.R (Criminal)/South/Saket/2026 dated 03.06.2026 along with its
cnclosure i.e. Annexure 'A' (Record of 258 Cases under section 138 NI Act for the year 2022 are identified by Record
Room (Criminal), South District during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out) bearing Diary No. 7107
dated 05.06.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge - 04/Ld. Officer-
In-Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to send the information
related to the pendency of Appeal/Revision/Case/Petition/Matter, if any, of the Cases mentioned in the Annexure 'A
(Record of 258 Cases under section 138 NI Act for the year 2022 are identified by Record Room (Criminal), South
District during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out) be sent 1o Record Room Sessions, South
District through Official E-Mail ID : rrst.dde@ddc.nic.in within 15 days. If the reply not received in the stipulated
time, it will be presumed that there is no Appeal/Revision/Case/Petition/Matter pending of the Cases as mentioned in
the Annexure 'A’ (Record of 258 Cases under scction 138 NI Act for the year 2022 are identified by Record Room
(Criminal), South District during the period w.e.f. 21.05.2026 to 31.05.2026 for weeding out), for information and

necessary compliance:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Criminal Matters, West District, Tis
Hazari Courts, Delhi. It is informed that the above mentioned Letter along with its enclosures can also be
downloaded from the Centralized Website of Delhi District Courts or from LAYERS for immediate
compliance/necessary action.

2. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

3 ‘he Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request 1o direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.

4, PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

5. The Ré&! Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

4
- ’
e e
(Hargh Kumar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,

West District, T'is Hazari Courts, Delhi
Enclosure:- As above.




Sub.:

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.

/R.R (Criminal)/SoutlySaket/2026 Dated: =~ -~ =«

The Ld. Principal District & Sessions Judges, g

South-East District/ New Delhi District PHC/ Rouse Avenue Courts/

Central THC/ West THC/ North-West Rohini/ North Rohini/ East KK D/North-East KKD/ 7/‘7 9 )
Shahadra KKD/ South-West Districts Dwarka New Deihi. s .

Compliance of direction dated 09.01.2017 of Hon’ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh).

Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of:Delhi.

Respected Sir/Madam,

This is to apprise you that the records of 258 cases under section 138 NI Act for the year

2022 in Record Room (Criminal), South District, have been identified during the period we.f.
21.05.2026 to 31.05.2026, which have to be weeded out. A list of these files is annexed as Annexure

‘Al

It is, therefore, requested to direct the concerned officer to circulate the same to the

Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.e. rest.ddd@dde. nic.in within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitied that in case no reply is received within the stipulated period of 15

days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure ‘A’ is pending.

This issues with the prior approval of the Ld. Principal District & Se?sions Judge, South

Distriet, Saket Courts, New Delhi.

Encl. :

Thanking you.
Yours faithfvivlly,

B A
(Dr. Saurabh Kulshrestha)
District Judge-04/Officer In-Charge,
Record Rooms, South District,

Saket Court Complex, New Delhi

: Annexure-'A'.

Copy forwarded for information to :-

1.
8

The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.
Copy to Branch In-Charge of R & 1 Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure~'A’ on the Layers platform of South District and
also to circulate it on the official e-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.




M PR

|

|

| ]

/|

|

CT Cases/30017/2019
1

DLST02-040916-2019

CT Cases/30013/2019

CT Cases/2998/2019

CT Cases/29763/2019

1424

1425~

llﬁ':?s"[m Cases/5714/2020

1477

'f 428" |CT Cases/2662/2020

*1429 —i—CT c.:sesfzssgarzom ZDL5T02-03?527 2019 |

[CT Cases/2655/2020

CT Cases/26443/2018

TICT Cases29373/2019

"[MIS CAPITAL TRUST LTD Vs MONIKA

DLST02-040936-2019

= 10[.’5762-60’431'5‘ 2018
|ptsT02 0418822019
L O ——

IDLST02 037521-2019
T
'DLST02-002209-2020
DLST02.012135-2020
DL5T02-041625.2019

o iDLSTC? 0022132020

(’ aso“!lcr Cases/29267/2019 .DLsroz 041271-2019

s

| S N

11432

|

i"lﬁif*
434 C

s

i
fﬁ?.'a_

37 |

1438 |

T Cases!?&?lli?(}lg

CT Cases/2918/2019

(CT Cases/39260/2019

CT Cases/38809/2019

1339

—

ICT Cases/12775/2018

T iDLST02-037486-2019

cT Casesr230?712019 e

[T Cases/7957/2018° |
ICT Cases/23083/2019 |

CT Cases/23089/2019

I DLST02-007657-2019

JoisTo2:053752-2019

1

T DLST02-053005-2018

“DLST02-026400-2018

DL5T02-033579.2019 |

“I/S CAPITAL TRUST LTD Vs AMIT KUMAR
]

" M/S HERO FINCORP LTD Vs SUBHASH
JCHANDER
M/5 HERQ FINCORP LTD Vs SHAHARYAR

KRAN

LOANTAP CREDIT PRODUCTS PVT LTD Vs
ICHANDRAMOHAN REDDY MOPURI

s COLOR]ET INDIA LTD Vs GAUTAM
KUMAR

SINGH

" ILOANTAP CREDIT PRODUCTS PVT LTD Vs

AKASH GOYAL

1
~TMIS CAPITAL TRUST LTD Vs USHA
|

TM/S HERO FINCORP LTD Vs KIRAN JASPAL

M/S CAPITAL TRUST LTD Vs RAHMANI

T 124-08-2022

124.08.2022

T
'24-08-2022
1

- ?5:7.63'-2022

= fzmoifo‘ﬁ )

" lda0a20%2 T

r

" 082052

"24.082022

124.08-2022
-2
!

24.08.2022

#M/S CAPITAL TRUST LTD Vs KRISHNA

M/5 HERO FINCORP LTD Vs KISHNKUMAR
SORABJITHAKOR .
M/S HERO FINCORP LTD Vs ISRAR

W0 CAPITAL TRUST LTD Vs SUNITA DEVI

MALGAVE

DLST02-017312-2018

IDLST02-0233566-2019

DLST02-033534-2019 |

SLheg - O Rea

.

MIS CAPITAL TRUST LTD Vs NAIN SINGH

MIS HERO FINCORP LTD Vs ASHRAF

W75 CAPITAL TRUST LTD Vs RATAR TAL™

MIS MERO FINCORP LTD Vs AMIT AJEET

S, S —— |
M/S HERO FINCORP LTD Vs ASHOK KUMAR }24-08-2022
fz‘a.‘o*s.‘zaif 4

e
{24-08-2022

24.08-2023 ~
I
124. 08—2022

-

24.08-2022

24-08-2022

T TTl2a-08.2022

i
124-08-2022

[M7S HERO FINCORP LTD Vs MASOOD
1

Page-76of 87

!
] I
’24-03-2922 ]Eompoumoeo N 13 to

LOK ADALAT

b“ﬂ'ﬂ (=4 bl')t

TICOMPOUNDED IN 13to 170
Jdokapaatr | N
JCOMPOUNDED IN |3 to 68
|LOK ADALAT o
'COMPOUNDED IN |3 to 100
LOK ADALAT i
COMPOUNDED IN [3to ~~ 28"
LOK ADALAT ]
COMPOUNDED IN '3to |56
_ILOK ADALAT 8
COMPOUNDED iN |3to 176
LOK ADALAT I :
COMPOUNDED IN 3to 1142
LOX ADALAT _ ' |
COMPOUNDED IN [3to .54

(JLOK ABALAT _{ )
COMPOUNDEIWN 13t0 700
LOK ADALAT | .

L ]
COMPOUNDED IN [3to 172
LOKADALAT |
COMPOUNDED N 13to 152
LOK ADALAT i
COMPOUNDED IN i3 to 176

___|ox ApaLAT ) 1_
COMPOUNDLDIN 3to 178
|LOK ADALAT :
COMPOUNDEDIN :3to 52
_|LOK ADALAT .
“ICOMPOUNDEDIN [3to  i52
LOK ADALAT | g
COMPOUNDEDIN '3t0 170
JLOI ABARET i
[COMPOUNDED IN |3 to 66
LOK ADALAT l '
COMPOUNDED IN (3to . I94
LOK ADALAT { ‘
COMPOUNDED IN (310 | 150
LOK ADALAT i

{130

ilOEBl

10683

10692

»

" Joss2

“lio684
10685

‘Tioess -

10690

J10691

1o6e3

“10694°

‘10695

10696

110697

Lo
10698

110698

o700

0,




Da
Re

PR WSS . ¥ QT -

o = -

som g% om -~

diane s Sl e s e e L S Tt i 2 s TR SO

—
| (O

»

Page710f 87

| ]

[1440 VT Cases7951/2019 DLST02-007968-2019  |[M/S HERO FINCORP LTD Vs MALAY KUMAR  [24-08-2022 |COMPQUNDEDIN [3to |58 10701
\ SWAIN LOK ADALAT .
1441 |CT Cases/38376/2019 _|DLST02-052842.2019  [M/S CAPITAL TRUST LTD Vs KAMAL KUMAR  [24-08-2022 [COMPOUNDEDIN [3to  [82 10702 =—
LOK ADALAT Perorftrai
1442 [CT Cases/38358/2019 |DLST02-052833-2019  |M/S CAPITAL TRUST LTD Vs SHANKARLAL  [24-08-2022 |COMPOUNDEDIN [3to |82 10703 Remarks
vd LOK ADALAT :
1443 [CT Casesrzsoo712015{/{)’LST02-033940-2019 M/S CAPITAL TRUST LTD Vs RAMBHULA 24-08-2022 [COMPOUNDEDIN |3to (80 10704
LOK ADALAT
1444 |CT Cases/22955/2019 LST02-033022.2019  |M/S CAPITAL TRUST LTD Vs PREM CHAND  [24-08-2022 [COMPOUNDED IN [3to 80 10705
LOK ADALAT 13
1445 |CT Cases/22858/2019 |BLST02-034011-2019  [M/S CAPITAL TRUST LTD Vs PANKA 24-08-2022 |COMPOUNDED IN [3to 176 10706 P
, __leHAuDHARI LOK ADALAT
1446 |CT Cases/a011/2019 _JO15702-010996-2018 {M/S HERO FINCORP LTD Vs ROHIT PANDEY [24-08-2022 [COMPOUNDED IN [3to |52 10707
v LOK ADALAT ‘
1447 |CT Cases/22838/2019 __{PUST02-033962-2019  [M/S CAPITAL TRUST LTD Vs SOHIL 24.08-2022 |COMPOUNDED IN [3to 76 10708
4 ; LOK ADALAT _
1448 |CT Cases/4015/2019 _IDLST02-010970-2018  |M/S HERO FINCORP LTD Vs SHIVKUMAR  [24.08-2022 [COMPOUNDED IN [3to |52 10709
] o e LOK ADALAT ) ]
1449 [CT Cases/38340/2019  |DLST02 052777-2019  |M/S CAPITAL TRUST LTD Vs DHARMRA) 24-08-2022 |COMPOUNDEDIN [3to  [74 10710
: _ . A TANWAR LOK ADALAT
1450 [CT Cases/2268/2019 _DLST02-039587-2018  [M/S CAPITAL TRUST LTD Vs SURESH KUMAR [24-08-2022  [COMPOUNDED IN [3to |78 10711
LOK ADALAT 5 ]
1451 |CT Cases/24085/2010 _ | DLST02-035521-2018  [M/S CAPITAL TRUST LTD Vs BHUVENDRA  (24-08-2022 |[COMPOUNDED IN [3to |70 10712
~ __|kumaR LOK ADALAT —— e
1452 |CT Cases/462351/2016_|DLST02-001010-2016  |MS CAPITAL TRUST UMITED Vs JAMEEL 24-08-2022 [COMPOUNDEDIN [3to  [108  [10713
‘ ] HUSSAIN LOK ADALAT !
1453 |CT Cases/24090/2019  |DLST02-035522-2019  |M/S CAPITAL TRUST LTD Vs SONA 24-08-2022 |[COMPOUNDEDIN [3to  [72 10714
LOK ADALAT
1454 |CT Cases/24095/2019 _ |DLST02-035496.2019  |M/S CAPITAL TRUST LTD Vs AYOOB 24-08-2022 [COMPOUNDED IN [3to  [70  [10715
- LOK ADALAT
1455 |CT Cases/26880/2019_~| DLST02-037126-2019  |M/S CAPITAL TRUST LTD Vs NIRPATI 24-08-2022 |COMPOUNDED IN [3to = 92 10716
LOK ADALAT
1456 |CT Cases/62554/2016 _[DLST02-0012 15-2016  |MS CAPITAL TRUST LIMITED Vs BINU KUMAR [24-08-2022 |[COMPOUNDED IN [3to  [100  [10717
LOK ADALAT
1457 |CT Cases/462557/2016 _|-DLST02-001218-2016  [MS CAPITAL TRUST LIMITED Vs HARGOVIND [24-08-2022 |COMPOUNDED IN [3to  |106  |10718
- SINGH ARYA LOK ADALAT ) )
1458 |CT Cases/24105/2019 ~{DL5T02-035527-2019 | M/S CAPITAL TRUST LTD Vs DATAR KANWAR [24-08-2022  [COMPOUNDED IN [3to |74 10719
LOK ADALAT
1450 [CT Cases/24107/2010 __|BLST02-035528-2010  |M/S CAPITAL TRUST LTD Vs SONU KUMAR  [24-08-2022 |COMPOUNDEDIN [3to |74 ~ 10720
prregl * LOK ADALAT




MGI

' 1 |

f

Rage 722-6£87
Ca

1460 |CT Cases/24109/2019  |DLST02-035529-2019 MfS CAPITAL TRUST LTD Vs IRSHAD 24-08-2022 |COMPOUNDED IN [3to 70 10721
, | |LOKADALAT 7
1461 |CT Cases/24115/2018 | DLST02-035532-2010  |M/S CAPITAL TRUST LTD Vs SURESH KUMAR [24.08-2022 [COMPOUNDED IN |3 to 70 10722
S -] LOK ADALAT | _
riTiGZ CT Cases/24118/2019 DLSTOZ2 030531 2010 M5 CAPITAL TRUST | T Vs NIGHAT 24-08-2027 COMPOUNDED IN |3 to 70 10723
. / ' o LOK ADALAT | _ o
1463 [CT Casesﬂdl??l?ﬂl‘:’l/ DLSTO2 035530 2019 (M ¢ AMIAL TRUST 1 10 Vs SURENDER 24-08-2022  |COMPOUNDED IN |3 to 70 10724
LOK ADALAT
1464 |CT Cases/24128/2019  |DLST02-035537-2019 M/S CAPITAL TRUST LTD Vs TARBO 24-08-2022 |COMPOUNDED N [3to |70 10725
. LOK ADALAT
1465 |CT Cases/24524/2019 /DLsrbz-oaeol 7-2010  |M/S HERO FINCORP LTD Vs SONVEER SINGH |24-08-2022 |COMPOUNDED IN |3to 56 10726
i . LOK ADALAT )
1466 |CT Cases/24717/2019 y DLST02-036581-2019 M/S CAPITAL TRUST LTD Vs SHAMIM AHMAD |24-08-2022  |COMPOUNDED IN |3 to 72 " Horzr
LOK ADALAT
1467 |CT Cases25251/2019 _LDLST02-036793-2019  [M/S CAPITAL TRUST LTD Vs JUBAIDA 24-08-2022 |COMPOUNDEDIN [3to |76  ho728
/] LOK ADALAT sl
1468 |CT Cases/25254/2019 , | DLST02-036839-2010  |M/S CAPITAL TRUST LTD Vs ASHU 24-08-2022 |COMPOUNDED IN |3 ta 70 10729
7 MOHAMMAD 4 LOK ADALAT L T
1469 |CT Cases/468828/2016 |BLST02-003237-2015 MS CAPITAL TRUST LIMITED Vs RAM 24-08-2022 |COMPOUNDED IN |3 to 133 10730
/] PRAKASH g LOK ADALAT L I
1470 |CT Cases/1774/2019 / DLST02-002348-2019  |M/S CAPITAL TRUST LTD Vs SAMEER 24-08-2022 |COMPOUNDED IN |3 to 78 10731
LOK ADALAT
1471 |CT Casesf1764/2020 / DLST02-000493-2020  |M/S HERO FINCORP LTD Vs GHAKTI VERMA |24-08-2022 |COMPOUNDEDIN [3to |54 (10732
o _ |Lox ADALAT . e
1472 [CT Cases/17535/2018  [DLST02-034954-2018 /S CAPITAL TRUST LTD Vs ABDUL HAKIM [24-08-2022 [COMPOUNDED IN [3to 86 107337 -
LOK ADALAT
1473 |CT Cases/7335/2017, ~ [DLST02.006861-2017 WS CAPITAL TRUST LTD Vs SHYAMSUNDAR |24.08-2022 |COMPOUNDED N [3to 120 ~[i073d
LOK ADALAT
1474 |CT Cases/25276/2019 | DLST02-036829-2019  [M/S CAPITAL TRUST LTD Vs MOHAMMAD  (24-08-2022 (COMPOUNDEDIN (3 to 72 10735
IHANEEF LOK ADALAT ek
1475 |CT Cases/7061/2017 / DLST02-000240-2017 _ |M/5 CAPITAL TRUST LTD Vs SHYAM MOHAN |24-08-2022 |COMPOUNDED IN |3 to EE] 10736
LOK ADALAT . e
1476 |CT Cases/17293/2018 ¥ 'DLST02-034677-2018  |M/S CAPITAL TRUST LTD Vs MOHD BILAL _ |24-08-2022 |COMPOUNDED IN |3 to 92 hom
LOK ADALAT . .
1477 |CT Cases/34303/2010 , |DLST02-047647-2019  |M/5 HERO FINCORP LTD Vs BALOCH 24.08-2022 |COMPOUNDED IN [3to 52 10738
v AKBARKHAN BACHLKHAN LOK ADALAT o N
1478 [CT Casesf25328/2019 /|DLST02-038660-2019 WS CAPITAL TRUST LTD Vs IMRAN 24-08-2022 |COMPOUNDED IN |3 to 70 10739
LOK ADALAT - L
1473 |CT Cases/25345/2019_, [DLST02-036603-2019  |W/S CAPITAL TRUST LTD Vs RUBINA 24-08.2022 |COMPOUNDED IN |3 to 72 10740
LOK ADALAT _ L

o




i Bagaremrl Wi s e
Bt u,v.ov.;‘pé R

'1430 !CT Cases/34261/2019 ]DLSTOZ 0485332019

TM/S HERO FINCORP LTD Vs CHOPADA
[NARANBHA! DHUNDHABHA|

‘1431 ]c:r Cases/16919/2018 | DLST02-033543-2018
1482 CT Cases/16862/2010  |DLST02-028716-2019
i385 [CT Casespaz32/2018  |DLST02-047632.3018 |
1484 |CT Cases/d159/2017  |DL5T02-000524-2017
N485 CT Cases/a72731/2016 DLST02-007100-2016
|'1?iés"_ ICT Cases/25471/2019  |DLST02-036805-2019
'114§T Jcﬁaséiﬁddﬁmofé" |DLST02-048379-2019

1488
jiags Ter Tor Eamarivionione —oiSioz6aiaer 5515
IMQO CT Cases/873775/2016  |DLST02-008623-2016

!1491 ‘lcr Cases/l1269/2017  DL5T02-021644-2017

t1492 ‘I-CT Cases/11247/2017 lDLST02-021620-2017 .

A DRASINGF ER— 45?5 ADALAT |

1493 [CT Cases/474287/2016 DLST0Z2-009396-2016  |M/S CAPITAL TRUST LTD Vs MORD ASIF 24.08.2022 ICOMPOUNDED iN Jﬁm
LOK ADALAT

{704 “[CT Cases/16751/3018 [pLST02-033352.2078 “IMiS CARITALTRUSTLTD Vs MUSTAFA  '24°08-2022 [COMPOUNDED iN 130
LOK ADALAT

e A S i i WA s e el ST SR s PRETpR il s e s

1495 |CT Cases(25502/2019 1DI5T02-(136879-2019 M7S CAPITAL TRUST LTD Vs REAJESH KUMAR [24.08-2022 |COMPOUNDED IN 3 o
ILOK ADALAT

1496 |CT Cases/16781/2018  'DLST02-033348.2018  |M/5 CAPITAL TRUST LTD Vs NASRIN 24-08-2022 -tompoumosn N 3o
OK ADALAT

497 T|CT Cases/1669/2018  |DLST02:002744-2019  IM/S HERQ FINCORP LTD Vs NUTHAKKI 24.08-2022 ICOMPOUNDED IN |3

[ e e _IKUTUNBAARAO i ALOK ADALAT _

{1398 |CT Cases/3376/2019  |DL5T02-006263.2019 M/S CAPITAL TRUST LTD Vs JAGDISH 24.08-2022  \COMPOUNDED IN |3 to
LOK ADALAT

hheg CT Cases/11245/2017  [DLST02-021623-2017 M5 HERO FINCORP LTD Vs VINOD 24.08-2022  |COMPOUNDED IN |3 P to

e e P B S S ____ |LOKADALAT

R

l. SE e A:JM—:Q’.—}Q—:Q’AZ‘-;}*@ -

CT Cases/a73539/2016  [DLST02-008202-2016

e

IMJS CAPITAL TRUST LTD Vs NAUSHAD

JOHMED: o e =y 5
CARS24 SERVICES PYT LTD Vs ASHA'S NEXA|24-08-2022

PRE OWNED CARS

/5 HERO FINCORP LTD Vs SOLANKI

KESHUBHAI RAMABHAI

24-08-2022

" |22708-2022

[M/S CAPITAL TRUST LTD Vs VIPIN KUMAR  |24-08-2022
S CAFTTAL TRUST LT Ve ANITA DFVI (240820
75 CAPITAL TRUST LTD Vs RANI Toa 082027
{M/S HERO FINCORP LTD Vs JAYANTIBHAI  124-08.2022
_ IMOBATBHA! THAKOR B -
M7$ CAPITAL TRUST LTD Vs MUMATA| |24-03‘2022
) AHAEILD L e
|M/S CAPITAL TRUST LTD Vs BALVEER |2a-08:2022
_'ws CAPITAL TRUST LTD Vs BOORE KHAN

124.08-2022
|

iM/S HERQ FIl FINCORP LTD Vs MINSHAR

/S HERO FINCORP LTD Vs '24.08-2022
__ [NTENDRASINGHSOLANKI J_

24-08-2022

T .COMPOUNDED IN l3 o
“’COMPOUNDED iN

izc.oﬁdzi'

COMPOUNDED IN |2
LOK ADALAT
COMPQUNDED IN
LOK ADALAT
COMPOUNDED IN
LOK ADALAT
COMPOUNDED IN
LOK ADALAT
COMPOUNDED IN
[LOK ADALAT
COMPOUNDED IN
LOK ADALAT
COMPOUNDED IN (o
JLOK ADALAT
COMPOUNDED IN '3 to
LOK ADALAT i
COMPOUNDED IN 3 to
LOK ADALAT |

3to

LOK £ ADALAT

LOK ADALAT

COMPOUNDED IN
LOK ABALAT !

COMPOUNDED IN fﬁo

Bt

Rage-730t 87

QIR LR ISR B

52 Thorl
e oz

g4~ ']iméia'*"

57 :1074'4"

_!‘100 © Toras

4_1"0 10746
ha™ 677
5i  lo7es
'og ~ THords
B isz’ © orse
9% JE(J?SI_
7 lorsi
Ba ]’1075'3
hir e
"‘90 - i1b7§5 -
fvb" ) ]iuﬁﬁ"
T le2 de?s?
T 2 10738

—i

¢

— imiapp

amarks

13




MG

l ;

‘

l | oy

[1S00 |CT Cases/16221/2018  [DIST02-031486-2018  [M/5 CAPITAL TRUST ITD Vs HARPRI F | 20 00 p02¢p « UMPOLINDED IN (3 to
SN 1 OF ADALAT
(P T A pSLE R DTN MoCATHIAL TREIST LDV BALWARL GRS bt 0 COMPOUNDIRIN |[3to
! ek ADALAT
502 0T Caasn2SE12000 D e e o P APIAL U T ks COMITINDE DN 3
! [ : : LOK ADALAI
11503 |CT Cases//2hh /32010 R PR TT R R PR Y A 1My CARLEAL TREES D b Ve ANEE KUMAR 24-08-2022  |COMPOUNDE 1Y IN 3:0 )
S ' o L LOKADAIAI .
bsbci CT Cases/25611/2019  |DLSTD2-036944-2019  [M/S CAPITAL TRUST LTD Vs SITARA 24.08-2022 tompoumm.u v 13t0
LOK ADALAT
{505 |CT Cases/11179/2017 | DLST02-020240-2017  {M/S CAPITAL TRUST LTD Vs MANG) KUMAR [24-08-2022  ICOMPOUNDED IN 3to
_ LOK ADALAT ~
_-1505 T CE“;i 1275 ﬂI_J 2016 'Tmms;o'z'—d;—ggs”’azouzs 'T""' D—KEISHF_'HK“IME Sﬂﬂhllills MALT D-—-EJ.-: S 24 _93—29“5'2 T T I T L
1507 |CT Casesi32746/2019  |DLST02-045905.2019  |M/S HERO FINCORP LTO Vs MUKESH  |24-08-2022 |COMPOUNDED IN 13 to.
- 1 o ~_|KHERABHAI VINZUDA 4 lokapaar
508 |CT Cases/a75551/2016 |DLST02-011069-2016 M/S HERO FINCORP LTD Vs PRIYESHTIWARI |24-08-2022  |COMPOUNDED IN
LOK ADALAT
1500 |CT Cases/1568/2020  |DLST02.064929-2018  |M/S HERQ FINCORP LTD Vs MERU KESHU  [24-08-2022  |COMPOUNDED IN 13 to
. Y | __ _|ODEDARA _l ok ApaLaT
[T510 [CT Cases/32478/2019 ~ |DLST02-045728-2018  |M/S HERO FINCORP LTD Vs RATHIOD |20-08-2022° 'COMPOUNDED IN |3ta _
: - o C_fpASHRATHN | LOKADALAT L
1511 ICT Cases/1545/2020  |DLSTG2-065147-2019  |M/S MERO FINCORP LTD Vs BHUPENDRA 54 08-2022 ICOMPOUNDED IN 13 to
o INAGAR R LOK ADALAT _ )
l‘1s1z CT Cases/i539/2020  |DLST02-065152-2019  |M/5 HERO FINCORP LTD Vs THAKOR "Tt-oe 2022 |COMPOUNDED IN |3 to
B _____|DILPKUMAR KUNVARJl o \OKADALAT |
1513 |CT Cases/32295/2019  [DLST02-045586-2019 M5 HERO FINCORP LTD Vs RATIYA 73083023 |COMPOUNDED N |3 to
] o sriARATBHAI | ___ |Lok ADAtAT ~
1514 (CT Cases/25620/2019  |DLST02-036869-2018  |MIS CAPITAL TRUST LTD Vs SAGAN SINGH _ |24-08-2022  |COMPOUNDED IN 13 to
LOK ADALAT
{1575 [cT Cases/1486/2020  [DL5T02-064656.2018  |M/S HERO FINCORP LTD Vs DHANANJAY 24-08-2022 |COMPOUNDED IN [3to
— e _ |BALASAHEBTELE = | [LOKADALAT
1516 [CT Cases/1486/2020 IDLST02.065112.2019 "~ |M/S HERO FINCORP LTD Ve AVIXIT NEHRA 124.08.2022 [COMPOUNDED IN T31t0 ™
5 LOK ADALAT
1517 |CT Cases/26882/2017  IDLST02-027321-2017 /5 CAPITAL TRUST LTD Vs MURSALIN 24.08-2022 |COMPOUNDED IN |3 to
LOK ADALAT
1518 |CT Cases/27082/2019  |DLST02-037299-2019 M/S HERO FINCORP LTD Vs TAUSEEF AHMAD|24-08-2022 [compo'uwoan IN |3t0
[LOK ADALAT
1510 (CT Cases/14314/2018  |DLST02-029193-2018 M/S HERO FINCORP LTD Vs KIRAN 124-08.3023  |COMPOUNDED IN |3 [0
o L DADASAHEB WAGHCHORE L LOK ADALAT e
1520 |CT Cases/321/2019 DLGT02-036996-2018  |MjS CAPITAL TRUST LTD Vs YUSUF "|24-082022 [COMPOUNDED IN (3 to
X — L — LOK ADALAT .

Page—?tl»e{—ﬂ 7

“’3?6 o

-’\66

|72

Igg

—

< e

.

Twzer T

A —
10762

Iw'??a B

10766~ ~

S —_——
110765

10766

Thores

lea~ o769 "
b=l
52 ‘lxo_m
8~ o2
fim's_ iioni o
7i48_ '[10774
Téa 10775
62 7 llo77e
) ia'e T et
3 *Tlcﬁ" Toris
~'1’56_ ) lm??'g"' -
e hore ™~
I " Thoer —
P PR | 1

@—' Jr—

-




iio7es

‘10797

1521 CT Cases/25622/201¢  TOLST02-036067-2019  'M/S CAPITAL TRUST LTD Vs KADIR '24.08-2022 COMPOUNDIDIN_ LS 172 I DTRK
b B : ) i e L LOK ADALAT B B
1522 |CT Cases/25623/2019 | DLST02-036066-2019  |M/S CAPITAL TRUST LTD Vs NISHA 24:08-2022 |COMPOUNDED N 3to 68 10783
; - . e —— . o ... JLOKADALAT | _ -
1523 |CT Cases/25627/2019  |DLST02-036962-2019 M/S CAPITAL TRUST LTD Vs ANSHU 24-08-2022 COMPOUNDED IN |3 to 168 10784
) . bl e ) . - LOK ADALAT o T .
1524 CT Cases/25633/2019  |DLST02-036854-2019 M5 CAPITAL TRUST LTD Vs SHYAM KUMAR [24-08-2022 |COMPOUNDEDIN 3to 170 10785
i : LOK ADALAT :
1525 |[CT Cases/25638/2019  [DLST02-036988-2019 M/S CAPITAL TRUST LTD Vs TASHAM 24-08-2022 |COMPOUNDED IN |3to 'I:r'z 10786
LOK ADALAT
1526 |[CT Cases/25644/2019  IDL5T02-036993-2019  |M/S CAPITAL TRUST LTD Vs SURENDRA 24.08-2022 |COMPOUNDED N [3to 74
L e W i LOK ADALAT e |
1537 |CT Cases/a74ss/2019 " |OLST02-038046.2018 IM/S CAPITAL TRUST LTD Vs RAJVEER 24-08-2022 |COMPOUNDEDIN '3t (74
i i LOK ADALAT
1528 CT Cases/27543/2019  |DLST02-037954-2019 W5 CAPITALTRUST LTD Vs SONIVA  ~ 24-06-3023  [COMPOUNDED 1N 13 to 747 0789 T
LOK ADALAT
Lo _t N _ | [ g T AP | O T o i s G i, g - o
1529 |CT Cases/28609/2012 | DLST02-039056-2019  IM/S CAPITAL TRUST LTD Vs KHALID 24-08-2022 [COMPOUNDED IN [3to 92 '10790
- o Lo ok apataT e e o
1530 'CT Cases/3215/202C DLST02-003523-2020 'M/S HERO FINCORP LTD Vs M/S THARUN  [26-08-2022 [COMPOUNDED  I3t0 7228 Jﬁom
b R , AGENCYANDORS v SO N ' )
1531 (T Cases/3220/2020 "DLST027003522-2020 M/S HERO FINCORP LTD Vs M/S 26.08.2022  [COMPOUNDED l’s to ‘252 f1o792 "7
‘ —— eeed e m . __|MAGHENDRA TRADING AND ORS 3 il ey . :
11532 ICT Cases/3828/2015 DLST02.008111-2019 M/S LOTUS SREE FILCO PVT | TD Vs L ASHOK [27.08-2022  |DISMISSEC 1N 13 to lse = 10793
e SRR (RSO . . . S A _peFALLT |
1533 CTCases/3822/2019  |DLST02-008343-2018  |M/S LOTUS SREE FILCOPVT LTD Vs DEEPAK [27.08-2022 DISMISSED N [3te 60 10794
o o o __{KUMAR TIWARY ___|DEFAULT b :
1534 |CT Cases/3825/2019 DLST02-008108-2019 M/S {DTUS SREE FILCO PVT LTD Vs PRAWIN |27 08.2027 [DISMISSEDIN ~ 3to 64 10795
e o L KUMAR SHARMA ol e HPEFAU'—’ .y ;
1535 |CT Cases/3814/2019  DLST02-008129.2019  [M/S LOTUS SREE FILCO PVT 1 FD Vs RAHUL  [27:08.2022 ' [DISMISSEDIN ~ 13te |64 10796
e T |AGGARWAL _ ___|DEFAULT B '
1536 |[CT Cases/3820/2019 DLST02-008130 2019 M/S LOTUS SREE FILCO PVT LTD Vs VALLI | [27-08-2022  |DISMISSED IN 3to 66
- . = _ [RAJA M PUSHPA. _ o e N DEFAULT ]__ !
1537 ICT Cases/3833/2019 DLST02-008115-2019 MIS LOTUS SREE FILCO PVT LTD Vs ASHOK ™ [27.08-2022  IDISMISSEDIN 3o 'las T10798
) _ A _ _|SINGH RAJPUROHIT __ [DEFAULT . |
1538 |CT Cases/3815/2019 DLSTO2 008128-2019 /S LOTUS SREE FILCO PVT LTD Vs LUNCY  27-08-2022  [DISMISSED IN 3te 68 10799
o o L _wcvomtya | |DEFAULT . L
1539 |CT Cases/3816/2019  |DLST02-008127-2019  |W/S LOTUS SREE FILCO PVT LTD Vs J27-08-2022 piSMISSEDIN’. 3o 66 10800
a3 ) I o NANASAHEBNDHAVANE | |DEFAULT | L |
1540 |CT Cases/3813/2019 DLST02-008120-2019 M/S LOTUS SREE FILCO PVT LTD Vs 27.08 2022 |DISMISSED N |3 to 68 jl0801
o ‘ N GAUTAMI SAWHNEY . _|peraut | ) _L
1541 |CT Cases/3835/2019 DL5T02-008116-2019 M/S LOTUS SREE FILCO PVT LTD Vs 27-08-2022  |DISMISSED IN 3tc |60 10302 -
B MUNAKALA PRASAD DEFAULT |
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1542 |CT Cases/3838/2019 DLGT02-008124-2019 M/S LOTUS SREE FILCO PVT LTD Vs MOHAN |27-08-2022  |DISMISSED IN Jto 68 10803
| DAGADU KADAM : . DEFAULT . \/ A
1= 3 |CT Cases/3830/2019 DLST02-008113-2019 - |M/S LOTUS SREE FILCO PVT LTD Vs VIRESH [27-08-2022  |DISMISSED IN Jto 68 10804
K LAMAN| v DEFAULT
1544 |CT Cases/3840/2019 DLST02-008123-2019 M/S LOTUS SREE FILCO PVT LTD Vs ~ [27-08-2022  |DISMISSED IN 3to 64 10805
LEQALLWYN SAVARIMUTHU - DEFAULT )
1545 [CT Cases/3817/2019 DLS5T02-008126-2019  |M/S LOTUS SREE FILCO PVT LTD Vs NAMALA |27-08-2022  |DISMISSED IN 3to 62 10806
RAJKUMAR DEFAULT i
1546 |CT Cases/3831/2019 DLST02-008114-2019 M/S LOTUS SREE FILCOPVTLTD Vs [27-08-2022  [DISMISSED IN 3to 70 10807
SANDEEP P MAKWANA DEFAULT ) ok
1547 |CT Cases/3819/2019 DLS702-008125-2019 MIS LOTUS SREE FILCO PVT LTD Vs YOES\H/ 27-08-2022 |DISMISSED IN Ito 68 10808
KASHINATH JOSHI / DEFAULT i _ o
1548 |CT Cases/3824/2019 DLST02-008106-2019 M/S LOTUS SREE FILCO PVT LTD Vs 27-08-2022  |DISMISSED IN 3to 66 hoaog
SARFARAZ MOHD ANSARI v DEFAULT _
1540 [CT Cases/3845/2019 DLST02-008171-2019 MJS LOTUS SREE FILCO PVT LTD Vs SATISH , [27-08-2022  [DISMISSED IN 3to 66 10810
KUMAR GHOSH Ve ~_|pErauLt _
1550 |CT Cases/3827/2019 DLST02-008108-2019  |M/S LOTUS SREE FILCO PVT LTD Vs MANJEET [27-08-2022  |DISMISSED IN 3to 68 10811
SINGH \ DEFAULT i o
1551 [CT Cases/3842/2019 DI.S702-008122-2019 M/S LOTUS SREE FILCO PVT LTD Vs ARVIND 127-08-2022  |DISMISSED IN Ito 74 10812
KUMAR _ vd __|DEFAULT o
1552 |CT Cases/3823/2019 DLST02-008101-2019 M/S LOTUS SREE FILCO PVT LTD Vs SAGAR |27-08-2022  |DISMISSED IN 3Ito 68 10813
KOTAKE % _[DEFAULT N
1553 |CT Cases/d6532/2019  |DLST02-062632-2019 M/S HERO FINCORP LTD Vs GORAKSHNATH_{29-08-2022  |DISMISSED IN 3to 54 0812
DIPA v DEFAULT )
1554 |CT Cases/30645/2010 | DLST02-043596-2019  |MOHD FATEH ALAM Vs SAMIN v 20.08-2022 |DISMISSED IN 3t 104 10815
DEFAULT
1555 |CT Cases/a6542/2019 | DLST02-062637-2019  [M/5 HERO FINCORP LTD Vs SATISH UTTAM _429.08-2022  |DISMISSED IN 3to 54 10816
KAMBLE / DEFAULT N
1556 |CT Cases/d6547/2019  |DLST02-062641-2019 M/S HERO FINCORP LTD Vs RAVIKANT _~[20-08-2022  |DISMISSED IN 3to 54 10817
NARAYAN __|pEFAULT
1557 |CT Cases/46548/2019 | DLST02-062644.2019  [M/S HERO FINCORP LTD Vs DHANRA] Pz 29-08-2022 |DISMISSED IN 3to 54 10818
KISANLAL DEFAULT I
1558 |CT Cases/d6550/2019  |DL5T02-062648-2019 MJS HERO FINCORP LTD Vs MAHESH ~_» [29-08-2022  [DISMISSED IN 3to 50 10819
MADHAV DEFAULT ]
1558 |CT Casesfd46552/2019 | DLST02-062651-2019  |M/S HERO FINCORP LTD Vs ADITYA VIJAY e 29-08-2022 |DISMISSED IN 3to 54 10820
DEFAULT
1560 |CT Cases/46553/2019 |DLST02-062660-2019 M/S HERO FINCORP LTD Vs MANI NAYAR o 29.08-2022 |DISMISSED IN 3to 50 10821
DEFAULT
1561 |CT Cases/46554/2019 |DLST02-062654-2019 /S HERQ FINCORP LTD Vs PRAVIN —_~ [29-08-2022 | DISMISSED IN 3to 54 10822
SHRIRANG i DEFAULT _
1562 |CT Cases/46556/2019  |DLST02-062657-2019 MJS HERO FINCORP LTD Vs FAND " "|29-08-2022 |DISMISSED IN 3to 50 10823
ANNASHEB DEFAULT
. o Page-76-0f-87
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(1563 [CT Cases/46558/2018 [DLST02-062595-2019  |M/S HERO FINCORP LTD Vs MADHURI RAJIV 129-08-2022  [DISMISSED IN ;3 to 50 (10824
DEFAULT i
1564 |CT Cases/d6560/2019 | DLST02-062655-2019  |M/S HERO FINCORP LTD Vs SWAPNIL UTTAM [29-08-2022 |DISMISSEDIN  [3to |50 (10825
DEFAULT L
1565 |CT Coses/a6562/2010 | DLSTO3-063502.2016 |75 FERO FINCORP LTD Vs SANGRAM " |20.08-3032 ~ |DISMISSED IN 3te |50 {iﬁéz‘s’ T
i oo _IFPRABHKAR R — - DEFAULT | R
1566 (CT Cases/46564/2019 IDLST02-062598-2019 /S HERO FINCORP LTD Vs VICKY JOSHI 29-08:2022 |[DISMISSEDIN  3to 50 10827
: 7 N i ] ___DEFAULT B b
1567 'k'r Cases/46566/2019  [DLST02-062602-2019 M/S HERO FINCORP LTD Vs BALASAHEE  |29-0B-2022  |DISMISSED IN [t 50 10828
[ | S . ... S . I L S U S
1568 |CT Casesfd6567/2019  |DLST02-062606-2019 M/S HERO FINCORP LTD Vs NITESH 29-08-2022  IDISMISSED IN 3te 50 |10829
__{- oo b _____SHRIDHAR Ao jberAULY -} | .
1569 |CT Cases/46568/2019  [DLST02-062610-2019 M/S HERO FINCORP LTD Vs RAMCHANDERA |29-08-2022  |DISMISSED IN Ito 50 f’maao
e e |CHANDARARANT | DEFAULT _ b (R ST
1570 'CT Cases/46569/2019 | DLST02-062614-2010  [M/S HERO FINCORP LTD Vs RAKESH 29-08-2022 |DISMISSED IN Sto l?u 10831
I .. IMOTILALTIWARI _ [pEFAWT . y
1571 [CT Cases/a6571/2019 | DLST0Z-06261 72019 |M/5 RERO FINCORP LTD Vs SHAIKH AHEMAD[29-08-2022 [DISMISSED IN  '3to 150 110832
! DEFAULT .
1572 |C7 Cases/46573/2019  'DLST02-062620-2019 "'Eiks‘ﬁ“eﬁb’ﬁﬁc’oﬁﬁ LTD Vs AVINASH SUDAM|29.08-2022  |DISMISSED iN 3to ]Lsa . 10833
DEFAULT
el T g . - | (SR | SR e RS S SN S Bkl S i S V= ey MR P e s Lof e DU TNC o N i e e iy e -
1573 ICT Cases/46574/2019 J_besmz.oazszs-zo 19 _?MIS HERO FINCORP LTD Vs PRASHANT 20.08-2022 |DISMISSED IN 3w 154 t10334
- : BHMRAO 1 __ ErAWT |
1574 |CT Casesfa6575/2019 | DLS102-062627-2010  |M/S HERO FINCORP LTD Vs SUDHIR . [20:08-2022 [DISMISSEDIN ~ [3to 2 110835
S VO S "< SN M 7" W S
1575 |CT Cases/5215/2020  |DLST02-009729-2020 Tws HERO FINCORP LTD Vs RAKESH KUMAR [31-08-2022  |DISMISSED iN Ta to |2 10836
DEFAULT 1
1576~ [CT Cases/2589/2020  |DLST02-002072-2020 '[{fésssu Vs GARVIT INNOVATIVE "131-08.2022  |DISMISSED IN 30 106 10837
T RS e PROMOTERS LIMITED AND ORS DEFAULT R D
1577 |CT Cases/3636/2020 DLST02 D04604.2020  |M/S HERO FINCORP LTD Vs RAMESH KUMAR [31-08-2022 [DISMISSED AS ™ [3to 74 l1oa3s
S R | N— | S—— et o4 . MTHORAWN L L4
1578 TCT Cases/d624/2020  'DLST02-006073.2020  [MAHENDRA KUMAR GIRI Vs CRS 1T FUND 31.08 2022 DISMISSED IN 3to 22 Tige3o
- = . _NDIAPVTLIDANDORS |~ [DEFAULT ' e = L
[1579 'CT Cases/24082/2019 |DLST02-035523-2019 |M/S CAPITAL TRUST LTD Vs PARVI {ouog-zozz DISMISSED AS |3 to 78 ]10840
i B WITHDRAWN | | L
1580 |CT CasesR4121/2018  |DLST02-035533-2019 M/5 CAPITAL TRUST LTD Vs SHAMSHAD 01.00.2022 |DISMISSED AS |3t 154 10841
WITHDRAWN ‘ !
1581 |CT Cases/28709/2018 | DLST02-040218-2019  |M/S CAPITAL TRUST LTD Vs BACHAN 01-09-2022 |DISMISSED AS  [3to 68 10842
WITHDRAWN
1582 |CT Cases/a71526/2016 |DLST02-004449-2016 MS HERO FINCORP LTO Vs SAMIM NUIRBHN 01-00-2022 |DISMISSEDAS |3 to 90 (10843
DEEVAN ) WITHDRAWN o
1583 |CT Cases/3386/2018 DLST02-008484-2018 _ |M/5 HERO FINCORP LTD Vs PATIL. 01-09-2022 |[OISMISSED AS |3 to 72 10844
| ] RAMAKANT H WITHDRAWN
N o, = = : J_,_\_ -
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IDLSTO2-0007 712016~ 3to 90 fa s
N WITHDRAWHN g\
1585 ICT Casec/S3RA020 DIST02-010880-2020 —_IRARIARTAN-CO-BPERATIME UIRRAN THRIET [01.00-2022—|COMPOUNDED—{3 10 126X [i68a0
AND-ORE-Vs SANTOSHKUMAR SHAH @
1586 [CT Cases/461227/2016 |DLST02-000047-2016 MS HERO FINCORP LTD Vs MOHAMMED o 01-09-2022 [DISMISSED AS |3 to 02 10847
N YOUSUF WITHDRAWN _
1587 |CT Cases/470996/2016 |DLST02-003729-2016 MS HERO FINCORP LTD Vs AJAY KANDARA _ [01-09-2022 |DISMISSED AS |3 to 02 10848
S WITHDRAWN
1588 |CT Cases/5666/2018  |DLST02-010377-2018 M/S HERO FINCORP LTD Vs SURESH o~ [01:09-2022 [DISMISSED &S T3 to 74 10849
KANDASWAMY ) o ~_|WITHDRAWN i o
1589 |CT Cases/473079/2016 |DLST02-007466-2016 M/S HERO FINCORP LTD Vs BHATTI [MRAN |01-09-2022 |DISMISSED AS |3 to 102 10850
~ N4 WITHDRAWN I N
1590 |CT Cases/670/2019 DLST02-002287-2019 | /S RBL BANK LTD Vs PUNEET NAYAR .~ [02-09-2022 |COMPOUNDED 3 to 62 10851
1581 |CT Casesf20151/2019 |DLST02-031696-2019 EPIOMONEY PRIVATE UMITED Vs M/S A02-09.2022 [DISMISSEDIN  '3to (162 10852
FUTURE BEYOND AND ANR DEFAULT ) ' mmhlemre o
1592 |CT Cases/3838/2020 DLST02-004697-2020 CROMPTON GREAVES CONSUMER 02-09-2022 |COMPOUNDED |3 to 210 10853
. |FLECTRICALS LiMITED Vs M/S ARBL "
ENTERPRISES - '
1593 |CT Cases/20152/2019  |DLST02-031704-2019 EPIMONEY PRIVATE LIMITED Vs M/S o 02:09-2022  |DISMISSED IN 3to 162 10854
PRAGATHI ENTERPRISES AND ANR DEFAULT o
1504 _lCTCases/d7193372010 [DLSTUZ-U04BBE 2015 —SUNDER-SINGH Vs CHNTONSAILD- —-24083-09-2022- JRO-GCONSIGNED_ 13ta 24672 110555
1595 |CT Cases/3524/2020 DLST02-003827-2020 M/S HERO FINCORP LTD Vs M/S SAI FAST/ 03-09-2022 |COMPOUNDED  [3to  |226 ~ |10856
| FOOD CORNER AND ORS . |
1506 |CT Cases/988/2019 DLST02-003163-2019 M/S AARON HELMETS PVT LTD Vs SAURABH [03-09-2022  |DISMISSED 1N 3to 129 10857
GUPTA v DEFAULT i
1597 [CT Cases/473208/2016 |DLST02-007815-2016 M/S HERO FINCORP LTD Vs VIPULBHAI .~ {03-09-2022 |DISMISSEDAS 3 to 82 10858
. PRANASHANKARBHAI PANDYA cal WITHDRAWN _ _
&598—|GT-Cases/4737952016— DILST02-00868 526 16— ——|SUNDER-SINGHVE SANJIV-KHANNA - —<——|03-00-2022—|RO-CONSIGNED —3-lo w—~+ﬁs—@ ) posss-
1599 |CT Cases/474179/2016 |DLST02-009241-2016 M/S HERO FINCORF LTD Vs DHANSUKHBHA! [03-09-2022 |DISMISSED AS |3 to 78 10860
VALLABHBHAI DHAMELIYA WITHDRAWN
1600 |CT Cases/27302/2018  |DLST02-038891-2019 VAVE INDIA ENERGY SOLUTIONS PRIVATE  |05-09-2022 |COMPOUNDED |3 to 118 10861
LIMITED Vs ANUKUL CHANDRA YADAY | -
»
1601 |CT Cases/2428/2020 DLST02-001708-2020 EQUITAS SMALL FINANCE BANK LTD Vs - [05-09-2022 |COMPOUNDED |3 to 106 10862
GANPAT LAL
1602 |CT Cases/31492/2019  |DLST02-044725-2019 EQUITAS SMALL FINANCE BANK LTD Vs~ [06-09-2022  [DISMISSED IN 3to 138 10863
. ASBIR CREATION AND ORS DEFAULT i

<3



‘1603 'CT Cases/4015/2020  DLST02-005178.2020  CROMPTON GREAVES CONSUMER (06-09-2022 (COMPOUNDED  (3t0 188 16801
' : ‘ ELECTRICAL LIMITED Vs SHREE JEE |
: b _associaTEs_ . o . o
1604 |CT Cases/13031/2018  DLST02-021443-2019 M5 NTL LEMNIA INDIA PVT LTD Vs M/ 06-00.2022 COMPOUNDED to |21 ‘10865
oif ) - AKASHDEEP AGENCY AND ORS | |
M (1605 ICT Caces34200/R2013—DEGT02-048504.2010  DEV-RALVE KATYANHMAGES RVILTID AND _|08.08.2022—|COMPOUNDED — 13-to-— 1100.430F
Da @RS
o e i) A et = S S O N T W, —— e R S s iy e
Re 1606 |CT Cases/3547/2020  |DLST02-003886-2020  (ANKUR TRADE LINKS (P) LTD Vs AMIT 08-09.2022 COMPOUNDED  '3to 88 {msaz
CHAUHAN !
e T I AR, s, s T s anilion  peanbe oo
—— [1607 [CT Cases/42662/2019  |DL5T02-058336-2019 EQUITABLE RETAIL ADVANTAGE PVT LTD Vs [21-09-2022  |ABATED 13t \06 ~ |10868
. _lasanT AL BALMIK I e L
— 1603—1CT Cases/35401/2019  |DLST02-049868-2019 KESHAV KUMAR SAXENA Vs SURJEET RANA [1209-2022  DISMISSEDIN ~ 3to |80 10865
DEFAULT ! !
1609 |CT Cases/14106/2018  |DLST02-028810-2018 M/5 NPR FINANCE LIMITED Vs AMIT SHARMA 13.09-2022  [DISMISSED IN *fto 118~ lloa70
DEFAULI
1610 [cT Cases/20154/2019  |DLST02-031588-2019  ISUSHMA AGRAWAL Vs ANKUR SHARMA AND{13-09-2022  |COMPOUNDED [3to  |236  j10871
ORS -
N | (. SRR - 2. I S I A - . — ST T e
1611 |CT Cases/14099/2018 ' DL5T02-028814.2018  IM/S NPR FINANCE LIMITED Vs JAGAT SINGH 13.09-2022  |DISMISSED IN '3 to ]14:: 16872
S Al ,, — i e |DEFAULLY N P
1612  CT Cases/3601/2020  'DLST02-004212-2020  |SHRIBRAJESH KUMAR Vs VIKASH BANSAL  |14.09-2022  |COMPOUNDED 3 to Jhm l10873
Y H — | D S so | —
1613 [CT Cases/18017/2018 _ DLST02-039424-2018 __ |PRAKASH JHA Vs SHAGUN KUMAR TIWARI  715-09-2022 TE_OMPOUND_E_D 3 to lmo 10874
1614 |CT Cases/3737/2019 | DLSTO2-010138-2019  |SMALL FARMERS AGRI BUSINESS 16:00.2022 COMPOUNDED 13to  "30 TIOBF?S_
CONSORTIUM(SFAC) Vs MS/ SATYAM | *
[____ e e o oo PHEETORAMPVIAID ., _L o ' IR S| L
1615 1C7 Casesid383/2020  (DLST02.006416.2030  \M/5 HERO FINCORP LTD V4 M/5 SANGANI  117.09-3025  [COMPOUNDED Bto 154 10876
[_*_____ R ~ |NDUSTRIES ANDORS i - B _ )
'1616 |CT Cases/4385/2020 ' DLST02-006412.2020  |M/S HERO FINCORP LTD Vs M/S AFJA 17-09.2022 |COMPOUNDED [3 to 184  '10877
N o ENTERPRISES PVT LTD AND ORS I .
1617 |CT Cases/23091/2019 _ DLST02-033529-2019 ~|M/5 HERQ FINCORP LTD Vs OMPAAL 10-09-2022 |COMPOUNDED 3to 42 li0678
1618 |CT Cases/23090/2019  |DLST02-033531.2019 J[M/ﬁ HERO FINCORP LTD Vs ASIF 119.09-2022 |DISMISSED AS 3 to Taz 10879
‘ : WITHDRAWN
1619 |CT Cases/23078/2018  |DLST02-033577-2019 Tm‘rs HERO FINCORP LTD V3 MUKESH KUMAR 119.09.3625 TDISMISSED AS ""3 ~ a2 ]io’aao’ 3
) A o . . lwiTHDRAWN B
1620 |CT Cases/27270/2019  |DLST02-038343-2019 M/S HERO FINCORP LTD Vs ARVIND KUMAR |19-09.2022 |ABATED 3o |52 10881
i ' . , e . 4 N T
1621 |CT Cases/4723/2020  |DLS102-008453.2020  |OXYZO FINANCIAL SERVICES PRIVATE  |27.09-2022 |COMPOUNDED 3 to 142 10882
LIMITED Vs M/ S SUPREME AUTGCOMP INDIA .
L _IPRIVATELIMITEDAND ORS o A I fAp S -
1622 [CT Cases/a1708/2019 | DLST02-057085-2019  |USHA DEVI Vs SOMA MANNA 7-09-2022 |COMPOUNDED  '3to 116 - 10883
0
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23 [CT Cases/26824/2019  [DLST02-037406-2019 M/S CAPITAL TRUST LTD Vs RAPHARAT J27-09-2022 " [DISMISSED AS |3 to "lﬁ -
WITHDRAWN
!’1524 [CT Cases/4722/2020 | DLST02-008454-2020  |[OXYZO FINANCIAL SERVICES PRIVATE 1?7 09-2022 COMPOUNDED  [3to 1152 "J[ma‘a's
LIMITED Vs M/S SUPREME AUTOCOMP INDIA . [
R . JBUATE ML N R ] s o il e R oo
1625 |CT Casesfadd5/2020  |DLST02-006779.2020 RAJ KUMAR PASWAN Vs CHANDA VERMA _ 130-09.2022 /COMPOUNDED  [3to 104 iosse
1626 [CT Cases/26842/2019  |DLST02-037464-2019  |M/5 CAPITAL TRUST LTD Vs SHAJID 27.09-7022 |DISMISSEDAS  |3to .72 .10887
WITHDRAWN
1627 (CT Cases/469278/2016 |DLSTO2-003595-2015 1ﬁs CAPITAL TRUST LIMITED Vs SATVEER __ [05.08-2022 [DISMISSED IN _ 3to 120 [10888
DEFAULT
- PP p o owopean g v R A S ot s omailbh s et ST o = @ b _o 3 g gy gwE_ 5
1628 |CT Cases/17444/2018  |DLST02-034907-2018 M/S CAPITAL TRUST LTD Vs VED Vi ER 05-09-2022  IDISMISSED IN 3t |74 |10889
N, s — ] o o_.swew o 4'35”“” I | . (..
|1529 CT Cases/17450/2018  |DLST02-034879.2018 M/S CAPITAL TRUST LTD Vs SUSHEEL 05-00-2022 IDISMISSEDIN  3to Im ‘10890
VR,  —— - - N R || S—
{1630 |CT Cases/17453/2018  |DLST02-034874.2018  |M/S CAPITAL TRUST LTD Vs MOHAMMAD os 00.2022 [DISMISSEDIN  |3to 78 10891
. ) o AN DEFAULT AL -
1631 |CT Cases/17468/2018 | DLST02-034925.2018  M/S CAPITAL TRUST LTD Vs SHAINAJ BEE |05 -00-2022 [DISMISSEDIN  [3to 8 l10892
DEFAULT .
1632 |CT Cases/11/2016 IDLST02-036411-2018 /S CAPITAL TRUST LTD Vs SUNDRAPAL  '05-09-2022 [DISMISSEDIN 'F to ‘72 10893
DEFAULT
B i i — i Sgperegs wnes e ——es e s S e Y S o e 3 L = 1 2T
1633 |CT Cases/70/2019 DLST02-036406.2018 M/5 CAPITAL TRUST LTD Vs MEERA 05-00-2022  |\DISMISSEDIN | 3to 0 10894
DEFAULT
1634 |CT Cases/74/2019 DLST02-036404-2018 |M/S CAPITAL TRUST LTD Vs NETRAPAL |05.—09-}622_" IDISMISSED IN J(?m s T Tioges
. DEFAULT
1635 |CT Cases/76/2019 DLST02-036403-2018  [M/S CAPITAL TRUST LTD Vs ARUN KUMAR  105-00-2022  [DISMISSED IN. '*3 o |74 " {ioasve
i ; ____ |cHAuHAN | oEraur . N
1636 ICT Cases/78/2010 DLST02-036402-2018  |M/S CAPITAL TRUST LTD Vs KHALIL 0509-2022 DISMISSEGN [3to | |10897
O | (g O L —— .t [pEFAULT il e g s
1637 |CT Cases/80/2019 DLST02-036401-2018  |M/S CAPITAL TRUST LTD Vs ANIL 05.00-2032  [DISMISSEDIN  Tito 174 110898
) B e i st i o ___IPEFAULT P
1638 |CT Cases/30/2019 DL5T02-036409-2018 'hws CAPITAL TRUST LTD Vs MUNIM 05-09-2022  |DISMISSED IN 3te 78 410899
DEFAULT
i1639 CT Cases/92/2019  |DLSTD2-036408-2018 M/S CAPITAL TRUST LTD Vs NITA T05-092022 [DISMISSED N |3te |74 10900
: DEFAULT |
11640 |CT Cases/4794/2020 |DLST02-008550-2020 |EQUITAS SMALL FINANCE BANK LTD Vs |01-10-2022 |COMPOUNDED [3te  [76 (10901
OM PRAKASH
1641 |CT Cases/4590/2020  |DLST02-008156-2020 NAVEEN SOOD Vs M/S PARASAVANTH 06-10-2022 |COMPOUNDED |3 to 216 10902
- DEVELOPERS LTD AND ORS i S e D A A
1642 |CT Cases/4914/2020  |DLST02-009068-2020 EMU LINES PVT LTD Vs JMK FREIGHT  |06-10-2022  [COMPDUNDED  |3to 360 10903
) {SOLUTIONS PRIVATE LIMITED AND ORS . ] N
1643 |CT Cases/24193/2019  |DLST02-036308-2010 M/S RBL BANK LTD. Vs HAPPY ACOUSTICS  |18-10-2022 |DISMISSEDAS 13 to 72 10904
L s PVT LTD __lwiTHDRAWN | B -
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(1644 |CT Cases/24202/2019  |DL5T02-036312-2018  IM/5 RBL BANK LTD. vis PRADEEP AGGARWAL]18-10-2022  JDISMISSEDAS  T3to
o ; AND QRS WITHDRAWN |
1645 |CT Casesf24240/2019  |DLST02-036350-2019  |M/S REL BANK LTD. vs SANJEEV VIJAN 18-10-2022 |DISMISSED AS (310
L PR s e el e e s N WITHDRAWN
1646 rC:F Cases/24246/2019 DLST02.036349.2019 I]MJ‘S RBL BANK LTD. 3 Vs TRAVEL CAFE AND _ﬁa 10-2022  {DISMISSED AS 13 ta
I A — —. ORS WITHDRAWN
1647 |CT Casesf35102/2019 imsroz-049297-2019 M/S HERO FINCORP LTD Vs ASHOK KUMAR  131.10-2022  {ABATED
NAGRE -
1648 |CT Cases/23139/2019 | DLST02-034796-2019 [ITENDER KUMAR GUPTA Vs PAWAN 157112022 BMPOUNDED 210
‘ KUMAR i IN LOK ADALAT I
b e et e e et St P e o M sl s e
1649 |CT Cases/23249/2019  |DIST0Z-034988-2008  M/5 CAPITAL TRUST LTD V& MUKESH SINGH 715.11.2022 |COMPOUNDED IN '3 to
SRR N (0 S . |LokaApatAT |
1650 [T Cases232532018 [DLST02-034048.2016 IS CAPITAL TRijsT LTD Vs OM PRAKASH  '15:11.2022 [COMPOUNDED IN [3to’
. Sy — _LORADALAY )
1651 ICT Casest2321472019 loL$702.0340a 33010 s CARTAL TRUST 7D vs BHOOREE ~ [T5-11.3022 ~[COMPOUNDED IN Fm
ekl e e e g ad ooy e o e o (UG [LOK ADALAT B
1652 |CT Cases/23294/2019  [DLST02 034932-2010  |M/S CAPITAL TRUST LTD Vs GOPIRAM 15-11-2022 'cdmpoumnsn N 13to
R S S LOK ADALAT !
1653 [CT Cases/23303/2019  |DLST02-034916-2019  IM/S CAPITAL TRUST LTD Vs DINESA KUMAR 15 11.2022 compouwoeo TREICE
b VORAOALAT.. .3
]_1654 TCT Cases/23307/2019  [DLST02-034918-2019 FUS CAPITAL TRUST LTD Vs SATYA MURTI |15 11.2022 4CDMPOUNDED IN i3to
T T ——— JLOK ADALAT
1655 ICT Cases/23317/2019  [DL5T02-034900-2019  [M/S CAPITAL TRUST iTD Vs BIRENORA _ I15-11-2022 COMPOUNDED IN {3 1o
) O R, o o .. . |LOKADALAT . =
1656 |CT Cases/26884/2018  |DLS102-037108-2019 ‘Ml& CAPITAL TRUSTLTD Vs AKBAR AL~ 115.11°2022  ICOMPOUMDED IN '3 to
S U (S S "J[ ~_ LOKADALAT 1|— )
1657 |CT Cases/27157/2019  |DLSTOZ 038866-2019 CARS24 SERVICES pPyT LTD Vs DINESHT M 115-11-2022 -|CQMPQUN|350| '3t0
b oo e s e N 1 LOKADALAT
1656 [CT Cases/27195/2019  DLST02.037245-2019 | M/5 HERD FINCORP LTD Vs MOHD ISLAM ~ [15-11-2022 [COMPOUNDED IN [3to
I I T — LOK ADALAT R
{1650 |CT Cases/28864/2019  |DLSTO2-010648-2009  IM/S HERO FINCORP (7D Vs DESHRA] " [15-112022 ICOMPOUNGED IN 3to
S — L LHBARUR, s 3 5 e bR o
1660 [CT Cases/28004/2019  [DLST02-040551-2019  |M/S HERO FINCORP LTO Vs ANIL PANDIT  [15-11-2022 |COMPOUNDED IN |3 to
LOK ADALAT
1661 |[CT Casesf28905/2019  |DLST02-040552-2019  |M/S HERO FINCORP LTD vs BHAJAN  115.11-2022  |COMPOUNDED IN |3 to
WIS . I Lok apalaT |
1662 [CT Cases/28906/2019  IDLSTO2-040536-2019 M/S HERO FINCORP |TD Vs MD KAMAL  |15-11-2022  |COMPOUNDED IN |3 to
- e o ANSARL o LOK ADALAT |
1663 [CT Cases/30369/2019 | DLST02-042251-2019 M/S HERO FINCORP | TD Vs VINOD KUMAR  [15-11-2022 COMPOUNDED IN |3 to
e - l e . IVERMA LOK ADALAT
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1664 |CT Cases/30376/2019  |DLST02-042249-2019 M/S HERO FINCORP LTD Vs MANC) YADAV - |15-11-2022 |COMPOUNDED IN |3 to 66 410925
r LOK ADALAT
1655 |CT Cases/30478/2010  |DLST02-042202-2019 M/S HERO FINCORP LTD Vs MANJEET KOUR |15-11-2022 |COMPOUNDED IN |3 to 66 10926
\ LOK ADALAT
1666 |CT Cases/32820/2019  |DLST02-046683-2010 ABDUL-WAHEED Vs MAMIPAL SINGH -~  |15-11-2022 |[COMPOUNDED IN |3 to 174 10927
LOK ADALAT
1667 |CT Cases/34252/2019  |DLST02-048870-2019 GULSHAN FINANCE PVT. LTD. Vs LALIT - [15-11-2022 |COMPOUNDEDIN |3 to 110 10928
VERMA v LOK ADALAT
1668 |CT Cases/36797/2019  |DLST02-050982-2019 M/S HERO FINCORP LTD Vs VINODHLAL V /_s[¥5-11-2022  [COMPOUNDED IN 3 to 58 10929
LOK ADALAT
1669 |CT Cases/36803/2019  |DLST02-051013-2019 M/S HERO FINCORP LTD Vs RAVI KUMAR  415-11-2022 |COMPOUNDED IN |3 to 54 10930
SONI : LOK ADALAT L
1670 |CT Cases/38827/2019  [DLST0Z 0520232018 MJS CAPITAL TRUST LTD Vs AMMILAL - [15-11-2022 |COMPOUNDED IN |3 to ]70 10931
| BHURIA - LOK ADALAT |
1671 |CT GCases/39751/2019  |DLST02-055126-2019 YAPI SINGKOM Vs DEEPAK ARORA 15-11-2022 |COMPOUNDED IN [3to 120 10932
LOK ADALAT
1672 |CT Cases/41209/2019  [DLST02-056246-2019 M/S CAPITAL TRUST LTD Vs RAJKUMAR - |15.11-2022 |COMPOUNDED IN |3 to BO 10933
: il LOK ADALAT o
1673 [CT Cases/43192/2019 | DLST02-058064-2018 [M/S CAPITAL TRUST LTD Vs RAJVEER __ [15-11-2022 |COMPOUNDED IN (3 to tsa 10934
LOK ADALAT
1674 |CT Cases/43203/2019  |DLST02-058067-2019 M/S CAPITAL TRUST LTD Vs SONAM SAGAR [15-11-2022 |[COMPOUNDED IN |3 to 68 "*'109 3/
~ LOK ADALAT
1675 |CT Cases/43607/2019  [DLST02-058071-2019 M/S CAPITAL TRUST LTD Vs OMVEER 15112022 |COMPOUNDED IN 3 to 68 10936
LOK ADALAT
1676 |CT Cases/47088/2019  |DLST02-063813-2019 THE STONE AND TILE COMPANY Vs EON 15-11-2022 |COMPOUNDED IN |3 to 55 10937
- INTERIOR PRODUCTS PVT. LTD. il LOK ADALAT
1677 |CT Cases/71/2020 DLST02-000013-2020 RAJKUMAR Vs AJAY JHA .~ |15-11-2022 |COMPOUNDED IN |3 to 100 10938
v’ |Lok ADALAT )
1678 |CT Cases/2607/2020 DL5T02-002120-2020 EQUITAS SMALL FINANCE BANK LTD Vs 15-11-2022 |COMPOUNDED IN {3 to 132 10939
DHOLIYA MEENA L LOK ADALAT [ | _
1679 |CT Cases/2671/2020 DLST02-002218-2020 LOANTAP CREDIT PRODUCTS PVT. LTD Vs _{15-11-2022 |[COMPOUNDED IN [3to 76 10940
. NISHA ) LOK ADALAT )
1680 |CT Cases/3186/2020 DLST02-003200-2020  [SANDEEP BANSAL Vs HARI PRAKASH /(15112022 [COMPOUNDED IN [3 to 360 10041
LOK ADALAT )
1681 |CT Cases/3205/2020 DLST02-003516-2020  |OM PRAKASH SAIN] Vs VARDHMAN ESTATES [15-11-2022 [COMPOUNDED IN |3 to 324 10942
AND OREVELOPMENT PVT LTD AND ORS | LOK ADALAT
1682 |CT Cases/3447/2020 DLST02-001885-2020 M/S USK. ENTERPRISES Vs DEEPAK v |15-11-2022 |COMPOUNDED [3to 162 10943
TANWAR t
1683 |CT Cases/3579/2020 DLST02-003952-2020 © |LALIT BHUTANI Vs RAJESH KUMAR MOHAL ¥ [15-11.2022 |COMPOUNDED IN (3 to 106 10944
LOK ADALAT
b g @)
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